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IuteIy no Infonnatlon. Only in two States. 
namely, U.P. and Gujaiat, the State Gov-
ernments have adapted it. While in each 
PHC, there is one Ayurvedic doctor, in 
these States, Bihar Government comes In 
that. 

[ TnrnsIationJ 

SHRI DAU DAYAL JOSHI: Mr. 
Speaker, Sir, these Ayurvedic docIors in 
~an-- (Intem.ptMlns) 

[English) 

MR. SPEAKER: Not like this. Next 
question - Shri Vijay Naval Patil. 

(Intemptions)** . 

MR. SPEAKER: This is not going on 
record. 

(Intemptions)** 

Environmental Clearance of Develop-
ment Projects 

*83. SHRI VLJAY NAVAL PATIL: 
SHRI GANGADHARA 

SANIPALLI: 

Wi. the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) the details of the development 
projects cleared by his Ministry during the 
last one year, State-wise and projec:t-wise; 

(b) the details of the development 
projects pending with the Government for 
environmentaJ clearance as an February 
29, 1992, Stale-wise and project-wise; 

(c) the reasons for delay in clearing 
the pending projects; and 

(d) the steps taken to ct.. these 
ptOjects &arty? 

*Not rearded. 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND· 
FORESTS (SHR' KAMAl.. NATH): (a) Stale-
mant -I listing the projects approved since 
1st March, 1991 is laid on the Table of the 
House. 

(b) and (c). Statement-ll listing the 
projects pending for environmental dear-
ance as an 29th February, 1992 together 
with th~ reasons for pendency is also laid 
on the table of the House. 

(d) projects -can be assessed only after 
receiving complete environmental data and 
action plans and a final decision in such 
cases is taken within a maximum period of 
three months. Regular Interaction is main-
tained with the project authorities for expe-
ditious supply of requisite data. 

STATEMENT-I 

List of Projects Accorded Environmental 
Clearance hom 01. 3. 1991 to 29.2.92 

SL No. Name of the Project 

1 2 

I. MINING PRWECTS 

ANDHRA PRADESH 

1. Ramagundem OCP-II Project, 
Singareni Collieries Co. Ltd. 

2. Bhawanipuram Umestone mine of 
Daccan Cement Ud. 

ANDAMAN & NICOBAR ISLANDS 

3. Quarrying activities Hnked to con-
struction of Breakwater at Rangat 
in middle AndamWl. 

BIHAR 

4. Block -II OCP. of Bhand caking . 
Coal l1d. (BBCL). 
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51. No, Name fA the PfO}fJCf SI. No. Name d the PtojecI 

1 2 1 2 

5. Karkatta OCP of Central CoaI- WEST BENGAL 
. fields Ltd. 

21. Bakulia Underground Project' 
6. Selected Dhori OCP, CCL (ECl) .. 

MADHYA PRADESH 

7. Fine are Handling Scheme for 
Bailadila deposit-5 of NMDC. 

,8. Tandsi Colliery Project of West-
ern Coalfields Ltd. 

9. Bhadanpur Limestr.ne Mine, 
Maihar Cemtn. 

MAHARASHTRA 

10. Pavri Kyanite mine at village 
Gairolla RF Jamdi district Bhan-
dara. 

11. Mugoli OCP of Western Coalfields 
Ltd. (WCl). 

12.' Padampur OCP of WCl 

13. Gondegaon OCP, WCL 

14. BEllOAA OCP, Phase-I, WCl 

ORISSA 

15. Ananta OCP, South 'Eastern 
Coalfields' Ltd. (SECl). 

16. Kalinga Coal Preparation Plant, 
SECL 

17. Lajkura OCP, SECL 

18. lakhanpur OCP, SECl 

19. Samleshwari, OCP, SECL 

20. . Bharatpur OCP, SECL 

22. J.K.Nagar Underground Project, 
Eastern Coalfields ltd.ECL 

23. Nakrakonda UJG Project, ECl. 

II THERMAL POWER PROJECTS 

ANDHRA PRADESH 

24. ~ Based Project at Jegurpadu, 
A.P. (200 MW). 

BIHAR 

25. Chandil TPS, (2x250 MW). 

KARNATAKA 

26. Mangakne TPS (2x210 Mw) 

MAHARASHTRA 

27. Gas baSed TPS at Trombay (180 
MW). 

ORISSA 

28. Captive Power Plant of NAlCO 
(2x120 MW). 

TAMIL NADU 

29. . Gas Based Project at Pillaiperun-
sllur, (300 ~. 

30. NlC~ modernisation programme 
of existing units (600·MW). . 

TRIPURA 

31.· ROKHIA (Extn.) Gas Based Proj-
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si. NO. Hame of the Projet;I SI. No. Hams 01 the ProjBct 

1 2 1 2 

ed (Phase II & III) (2x7+2x8 MW). ANDHRA PRADESH 

32. Gas Turbine Project of NEEPCO 
at Ramachandranagar In Tripura 
(4x21 MW). 

WESTBEHGAL 

33. Budge-Budge TPS, (2x250 MW}. 

34. Balagarh TPS (3X250 MW). 

ANDAMAN & HICOBAR·/SLANDS 

35. DG set at Car Nicobar. Andaman 
& Nicobar Islands (3 MW). 

36. DG Set at Neil Island (8.256 MW). 

37. DG Set at Kondul Island (0.048 
MW). 

38. DG Set at Havelock Island, (0.512 
MW). 

39. DG Set at Kamorta Island. (0.75 
MW) T.V. 

III. INDISTRIAL PROJECTS· 

ASSAM 

40. Petroleum ·Refinety at Numaligarh 
IBP Co. Ltd.. under Assam Ac-
cord. 

41. Refinery Expansion DabottIeneck-
ing the Reformer and LPG facili-
ties, 8angaigeon Refineries and 
Petrochemicals Ltd. 

42. Hindustan Paper Corporation 
Nagaon and CacIW' paper Proj-
ects. 

43. Expansion of Yerraguntala Ce-
ment Plant of Cement Corpora-
tion of India from 0.4 MT to 
1.4.MT. 

44. Oil1Gas PrOduction from Rawa 
off-shore Field in Godavari Basin 
and On-Shore Terminal Facility at 
Surasamyanam. Oil & Natural Gas 
Commission. 

45. Propylene Recovery Unit, Hindus-
tan Petroleum Corpn. ltd. 

BIHAR 

46. Bokaro Steel Plant Expansion 
from 1.7.to 4.0 MT and Moderni-
sation of Convertor Shop and Hot 
Strip Mill. Steel Authority of India 
Ud. 

GWARAT 

47. LPG Import Facility at Kandala 
port, Indian Oil Corpn. Ltd. 

48. Gandhar petrochemical Complex 
of India. Petrochemicals Corpn. 
Ltd. 

49. Gandhar Oil rl8ld Development 
Phase I and II, Oil & Natural Gas 
Commission. 

50. Setting up of a Desalting Plant to 
Process 6.7 MMTPA of North 
Gujarat Crude at Navagam. 
Gujarat. Oil and Natural Gas 
Commission. 

51. Setting up of Carbort Rbre Pilat 
Plant (CEPP) (12 TPA) •. Product 
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SL No. Name d the PI'DjecI 

1 

Application Development Centre 
(PADC), Expansion of Polypro-
pylene (PP) and Polybutadiene 
Rubber (PBR) Plant at Baroda By 
.Indian Petroc:Mmicals Corpn. Ltd. 

52. Second Single Buors Mooring 
System in the Gulf 01 Kutch, In-
dian Oil Corporation Ud. 

53. Chemicals Complex,. set up by 
RerUlnc8 Petrach~micals Ltd., 
Reliance Industries Ltd., at Ka-
was-Hazira Region in Gujarat 
State. 

HARYANA 

54. Research and Development 
Centre at Gurgaon, Engineers 
India Ltd. 

KARNATAKA 

55. Blast Furnace Complex at 
Visvesvaraya Iron and Steel Ud., 
Bhadravata. 

KERALA· 
56. Expansion 01 Cochin Refinery from 

4.5 MMTPA to 7.5 MMTPA. Ca-
chin Refinery Ltd. . 

57. Setting up of Hot RaRing Facilities 
at Salem, Steel Plant •. 

58. Setting up of Distillation Facilities 
at Cauvery Basin, Madras Refin-
eries Ltd. 

59. InstaIfation 01 48 Hi-Tech Shut-
.... Lopms in Place of 144 Old 
laoms at CoimbaIore Murugan 

SL No. Name d the PIOjecI 

1 2 

Mills, National Textile ~ 
Ltd., (TN & Pl· : 

MAHARASH7RA 

60. Expansion and Modernisation of 
Project of National Organic Chemi-
cal Industries ltd. (NOCll) at 
Thane-Betapur. 

ORISSA 

. 61. Orissa Sands Complex, Indian 
Rare Earths ltd. . 

62. Expansion of Capacity of Alumina 
Refinery at Damanjodi from 0.8 
MMTPY to 1.35 MMTPY and 
Aluminium Smelter at Angul from 
0.218 MMTPY to 0.345 MMTPY, 
National Aluminium Company Ud. 

UTTAR PRADESH 

63. MQdernisation cum Expansion 
(45,000 MTPA + 200 Million Vials) 
of GlaSs Unit, Jg Gass Ltd., 
Rishikesh. 

64. Setting up a 100% Export Ori-
ented Freeze Dried Fruits and 
Vegetables (200 TPA) Unit at LaI 
Tappar, Flex Foods. Ltd. 

65. Replacement of existing Cupola 
Furnace with' an induction Fur-
nace, MIs Diwan Chand Suraj 
Prakash ~ain. Agra. 

66. Setting up of Oral Polio Vaccine 
Unit at Bulandshahar. Bharar 
Immunologlcals & Biologicals 
Corporation Ltd • 

67. Expansion of CapaCity of [)c)iRa 
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SL No. Name 01 the project 

1 2 

Sugar Mills from 900 TCD to 2500 
TCG, U.P. Sugar CorpOration Ltd. 

WEST BENGAL 

68. Modification of stipulation, Darno-
dar Cement and Slag Ud. 

69. 

70. 

Exploration of Off-shore and On-
Shore Block for Oil (Seismic Sur-
vey). 

Spur-IV Gas Pipeline Project, 
GAIL 

IV. RIVER VALLEY PROJECTS 

71. Installation of Power Unit-Gandhi 
. Sagar Ph-2, 4x40 MW. 

MIZORAM 

72. Serliu-8 Hydel power Project. 

GOA 

73. Anjunem Mini Hyde! Scheme. 

74. Salauti 1n1J..,n Project. 

V. ATOMIC POWER PROJECTS 

KARNATAKA 

75. Kangal Atomic Power Project 
Units 3-6 (4x235 MW). 

TAMILNADU 

76. New Zirconium Songe Project at 
Palayakayal. 

77. Tltanium-Songe Project at ~8Iay­
akayal. 

SL No. Name 01 the project 

1 2 

VI. OTHER PROJECTS 

ANDHRA PRADESH 

78. Construction of a multi purpose 
berth in the Inner Harbour at .' 
Visakhapatnam Port. 

GWARAT 

79. Development of full-fledged con-
strainer handling facilities at 
Kandla Port. 

GOA 

80. Construction of an Additional 
General Cargo Barth at Mormugao 
Port . 

81. Construction of' Antarctic Study 
Centre at Headland, Vasco. 

KARNATAKA 

82. Sea-Bird Naval Base at Karwar. 

KERALA 

83. Construction of fishing harbour at 
Mapla Bay in Cannanore District 
of Kerala EnvI. Clearance. 

84. Construction of fish landing centre. 
at Ouilandly in Calicut Dist. Ker-' 
ala-Environmental clearance. 

85. Construction of a fishing Harbour: 
at Ponnani Malappuram, Disn. of: 
: Keral.Environmentai cleanince. ' 

86. Construction of 'F~ landing: 
Centre at kotIoor-Pollalihai, Ker':j 
ala -Environmental a,arance. 
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SL No. Name 01 the PtojecI 

1 2 

87.' Construction of fish landing CfI'!ltr8 
at Arthungal in Karala -Environ-
mental clearance. 

88. Construction of Fishing Harbour 
at Chambol in Kerala-Environ-
mental clearance. 

MAHARASHTRA 

89. Construction of gadawn by Food 
Corporation of India at Sholapur 
in Maharashtra. 

90. Construction of new and All-
weather Jetty at Elephanta Island. 

91. Sassoon FIShery Harbour-c:on-
struc:tion of facilities by Fishery 
Survey of India requiring water 
frontage. 

92. Raplacement of Subamarine Pipe-
Unes by Bombay Port Trust. 

93. Environmental clearance for the 
Pilot project for Bulk Transport & 

SL No. Name 01 the Ptoject 

1 

ORISSA 

2 

Distribution of Cement at Kalam-
bali, Bombay. 

94. Construction of. Multipurpose 
cargo Berth at Paradeep Port. 

TAMIL NADU 

95. Construction of Godown by Food 
Corporation of India at Salem in 
Tamil Nadu. 

UTTAR PRADESH 

96. Construction of Bridge Across 
River Yamuna at Allahabad. Naini, 
U.P. 

WEST BENGAL 

97. Acquisition of a Hovercraft to run 
super fact Passeng&r Ferry Serv-
ice by Central Inland Water Trans-
port Corpn. Ltd. Between Haldia 
& Calcutta. 

STATEIIENT-U 

List 01 Projects Pending Environmental Clearance (as on 29.2.92J 

S.No. Name. 01 the Project Date of first Reasons for pendency 
refenmce to 
the Ministry 

1 2 3 

MINING pROJlilTS 

ANDHRA PRADESH 

1. Ramagundam Shaft Block-I Sing_eni 16.10.89 
Collieries Co. Ltd. (SCCL). 

4 

Requisite environmantal 
and Action Plans are 
either awailed or have 
been received from the 
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S.No. Namll· d the Project Date of flTSt Reasons to, pendency 
ref9N1f1C9 to 
the Ministry 

1 2 3 4 

project authorities only 
recently. 

2. Cherla Opencast Project, SCCL 9.8.90 ~ 

3. Medapalli Opancast Project, SCCl. 9.1.91 -do-

4. Gautam Khani Project of SCCL. 1.2.92 -do-

5. Padmavati Khani Project of SCCl. 1.2.92 -do-

BIHAR 

6. Rajrappa Opancast Project Central 
Coalfields ltd; (CCL) 13.5.88 ~o-

7. Amjhore Minig Project, Pyrites, 
Phosphates and Chemicals ltd; (PPCL) 15.3.88 -do-. 

$. Noamundi Iron.Ora Mine, Mis Tata 
lron.& St981 Co. ltd., (TISC) 7.3.90 -do-

9. Topa (Reorganisation) Opancast 
Project, CCL. 3.12.90 -do-

10. K.D. Hesabng Project, CCL 1.12.91 z-do-

11. Urimari Opencast Project. 1.12.91 -CIo-

12. Churi Underground Project, CCL 1.11.91 -do-

13. Chapri-Sidheswar Mines Project of 
Hindustan caper ltd. 27.1.92 _._ 

14. Kedla Washery Project, CCL 3.2.92 _._ 
MADHYA PRADESH 

15. Rowghat Iron Ora Porjec:t Bhilal Steel 
Plant (BSP). 8.6.87 ~ 

16. SheetaIdhariI underground Mines of 
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S.No. Name d the PtojecI Dale 01 first RNsons for psndettcy 
reflHflflCS-1O 
the Ministty 

1 2 3 4 

Sourth Eastern CoaHieldS ltd. (SECl). 1.11_90 Requisite environmental 
and .Adion Plans are 
either awaited or have 
been received from the 
project authorities only 
recently. 

17. Depostite NO. 10111A and 118 
BaHadila Iron Ore Project, ~MDC 1.2.92 -do-

AfAHARASHTRA 

18. Pimpalgaon Opencast Project HCl 8.2.90 -do-

RAJASTHAN 

19. Saladipura Pyrites Mining Project, 16.9.88 --do-
PPCL 

ORISSA 

20. Expansion of Integrated Aluminium 
Complex, NAlCO 23.12.91 --do-

21. TaJcher and Deultaera UIG Mine or 23.1.92 -do-
SECL 

WEST BENGAL 

22. Jambad OCP, Eastern Coalfields ltd. 28.2.91 
(ECl) 

23. Chinkauri I & II Mine, ECL 18.11.89 -do-

24. Panthal Magnesite project or J & K 
MinieraJ development Corporation Ud. 
near Santhal dist., Udampur. 1.5.90 --do-

II THERMAL POWER PROJECTS 

DELHI 

25. Bawana Gas Based (TPS) Delhil. <?eL. 91 



B.Ma. ".",. d."" PtDjtIt:I 0. d fitst RnsWlS_ psndtIncy 
IfIffIttMce D 
",. Ministty 

2 3 

28. LP. Power Plant (R & M.PlUgramme) Jan,1991 

GUJARAT 

27. Captive Power Plant of GSFC, Gujarat. Jan, 1991 

HARYANA 

28. Captiva Power Plant of Maruti Udyog 
Ltd., 20 t/IW Haryana. June, 1991 

KARNATAKA 

29. Captive Power Plant (DG set) of KICCL 
48.5.IMW, Kamataka. Jan., 1991 

30. I<ayMlkuIam Super ThamaI Power Re-opened 
PIUjad 2x210 MW NTPC, KaraIa. in July, 91. 

RAJASTHAN 

31. ~ Thermal Power Station, 
3x25O MW-RSEO Rajasthan. . 

TAMIL NADU 

May,1991 

32. Tamil Nadu Industries Captive Power Re-opened 
Co. lid. 1x210 lIN, Tamil Nadu in Jan., 1991 

4 

Requisite environmental 
and Action Plans are 
.. her awaIed or have 
been raceived flOlll 1ha 
projac:t authoriIias only 
recentIy~ 

--do-

--do-

--do-

--do-

HI INDUSTRIAL PROJECTS 

ANDHRA PRADESH 

33. Govt. lint III HvdenIbd 9.9.91 
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S.No. Name d the Projec:t Date 01 first ReasGns lot pendency 
l8ferance to 
the Ministty 

1 2 3 4 

ASSAM 

34. LPG Fiacovery facilities at lawka. . 9.4.91 Requisite environmental 
and Action Plans are 
either awaited or have 
been rac:eived from the 
project authorities only 
recently. 

GUJARAT 

35. Expansion at Gujarat Refinery Indian, Oil 
Corporation. 20.9.91 

HARAYANA 

36. Fertilizer Project at Palwal Krishak 
Bhara! Cooperative ltd. 13.2.91 -do-

37. Expansion of Maruti Ydyog ltd. Aug .. 1991 

38. New Refinery In Haryana 20.9.91 -do-

~ AND KASHMIR 

39. Dead Burnt Magnesite Project at 
Panthal. 18.9.91 --<b- . 

KARNATAKA 

40. PeRetisation Plant at Mangalore-
Kudremukh Iron Ore Co. Ud. Oct. 90 -do-

41. LPG Storage facilities at Mangalore 
by HPC., 7.2.91 -do-

AfADHYA PRADESH 

42. Bblal Steel Expansion. Steel Authority 
of India ltd. May,1989 -do-
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S.No. Name d the PmjecI Date at first Reasons for pendency 
reference to 
the Ministly 

f 2 ·3 4 

MAHARASHTRA 

43. LPG Rec:ovary Plant at USAR. . 14.8.91 Requisite environmental 
and Action Plans are 
either awaited or have 
been received from the 

. project authorities only 
recently. 

<M. DistrbJtionofNaturaiGasinBombay 
by GAIL 18.1.92 -do-

ORISSA 

45. Rourkela Plant Modernisation, Steel 
Authority of India Ud. March,1989 

46. ModemisationlRehabililation of TaJcher 
Fertizer Plant, Fertilizer Corp. 01 India. Oct., 1991 --do-

RAJASTHAN 

47. PhosphaIic Fertilziers Project at 
Saladipur)PPCL. 20.3.91 

TAMIL NADU 

48. Salem Steel Plant Expansion. SAIL July, 1989 

UITAR PRADESH 

•• Gas Cractwr Complex at Auralya; 
Gas Authorily of India Ltd. Oct, 1989 -do-

SO. Installation of DG Sets at Antibiotic 
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Dale 01 first Re_ms foI ~ 
ffIIetent:s. i'J 
the .1IinisIIy 

3 

unI - Indian Drugs and PhInIacauticaIs 
ltd; RishIcash. April, 1990 Requisite enviIorunenIaI 

and Action Plans are 
eiIhar awaited or have 
been racaivad from the 

• project auIhorities only 
racanIIy. 

. 51. Expansion or Steel Plant br MIs Road 
Master Industries, Rishlcash. 

52. Mini Genendors and MuIli-purposa 
anginas-MIs 8irIa Yamaha, Oehradun. 

WESTBENGAL 

53. ModamisaIiDn or lISCO Bumpur; Steel 
AuIhoriIy.rj India ltd. 

OTHERS 

54. UpgradaIian or HBJ pIpie-lina; Gas 
Aulharityrjlndialtd. 

55. Second Bassein-Hazira Gas Trunk 
Pipeine and Expansion aft ..... 
FacIIias .. Hazira.ONGC 

58. .,.,.... tronr.DeIhi to MIuuIi Ydyog 
ltd,GAL 

57. R-15, Structure - ONGC. 

27.3.91 

20.12.1991 

May,1998 

7.3.91 

July, 1991 

18.9.1991 

18.1.92 

N. RIVER VALLEY PROJECTS 

GUJARAT 

58. KuIcfIch Tidal Project. Feb. 19901 

-do-

-do-' 

-do-
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S.No. Name d the PIOjtK;t Date of first Reasons for pendency 
""efence to 
tht Ministry 

1 2 3 4 

59. Ukai Kakrapar, Modernisation Project. Jan. 1991 Requisite environmental 
and Action Plans are 
either awaited. or have 
been received from the 
project authorities only 
recently. 

MADHYA PRADESH 

60. Maheshwar Hydel Project. Aug. 1991 -do-

61. Mongra Project Jan.1991 -do-

SIKKIM 

62. Rathongchu Hydel Project. Aug. 1991 -do-

UTTAR· PRADESH 

63. Jamrani Project. April. 1989 -do-

V. ATOMIC POWER PRWECTS 

. ANDHRA PRADESH 

64. New Urantum Fuel Assably Plant at NFC, 
Hydarabad. 26.11.90 

RAJASTHAN 

65. Rajasthan Atomic Power Project 
Unit 5-8 at Rawatbhata. 

ORISSA 

66. New Thorium prant at Orissa Sands 

20.9.89 

Complex, Chatrapur (Ganjam) Nov. 1991 

-do-

-do-

-do-
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S.No; Name of the project Date of filSt 
t8f9f81JC8 to 
the Ministry 

1 2 3 

IV. OTHER PROJECTS 

ANDAMAN & NICOBAR 
ISLANDS 

67. Construction of Beth No. 3 & 4 
Haddo in Port Blair 16.9.91 

68. Construction of pasenger haD and Cargo 
shed at Maslacca and Tee Top in Car 
Nicobar Island. 7.11.91 

69: Construction of Port Control Tower 
and Staff Quarters at Katchal. 

70. Construcion of Port Control Towers, 
Passenger-cum-cargo shad and 
operation Staff Otrs. at Teressa. 

71. Construction of Port Control Tower, 
Passenger-cum Cargo Shed and 
Operation Staff Quarters at Chowra. 

72. Construction of Ramp at Aberdeen 
Jetty in Port Blair. 

73. Construction of Two numbers Transit-

7.11.91 

7.11.91 

7.11.91 

5.12.91 

Godown and development of the area at 
the root of Chattam Causeway in Port 
Blair. 19.12.91 

74. Construction of Passenger Hall and 

Oral AnswelS 40 

Reasons for pendency 

4 

Requisite environmental 
and Action Plans are 
either awaited or have 
been received from the 
project authorities only 
recently. 

-do-

-do-

-do-

-do-

-do-



41 Oral AnSwelS PHAlGUNA 13,1913 (SAKA) Oral AnswetS 42 

S.No. Name of the Project Date of first Reasons for pendency 
reff11811C9 to 
the Ministty 

1 2, 3 4 

TlCketinl~ Cc""'''!r at Phoneix Bay in 
Port Blair. 20.12.91 Requisite environmental 

and Action Plans are 
either awaited or have 
baan received from the 
project authorities only 
recently. 

75. Construction of dangerous Cargo Shad 
Ramp, Sump & Pump House and 
Workshop Buildings at Hope Town. 21.1.92 -do-

76. Construction of Godown at Haddo in 
Port Blair. 13.1.92 -do-

ANDHRA PRADESH 

n. Construction of FCI Godown at 
Samalkot .• 16.1.92 -do-

78. Location of Inland container Dept 
(ICD) at Tughlakabad. 8.10.91 

JAMMU & KASHMIR 

79. Food Grain Godown at Karigil. J & K. 4.9.90 -do-

KERALA 

SO. Construction of Fishery Harbour at 
Thattapallai. Jan .• 92. --do-

KARNATAKA 

81. Construction of Food Grain Godown 
at Ballany. Kamataka 11.11.91 --do-

ORISSA 

82. Coal Handling FacUitlas, Paradaap 
Port. " ' 22.11.90 -do-
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S.No. Name d the Profect 

1 2 

WEST BENGAL. 

83. Vessels traftic Management System 
m the CaIcWta port Trust 

• 
SHRI VLJAY NAVAL PAR: The an-

swer is evasive and incomplete. When I 
asked for development projects, does it 
mean thai they only include construction of 
godawns and construction of bridges and 
108ds? Does this construction of dams 
which are tor inigation 01 agriaJlturai land 
and developned of agriaJlture not include 
that? • I includes, wi! the Minister give 
me an answer regarding the pardngs 
PIQiecls ate construction of dams, con-
strudion of tins, SIaIe-wise? 

.. his answer, he has mentioned the 
data of fist reference to the Ministry for 
the pard. projects. But I wanted to 
know the projects which are not cleared. 
Since when they are pending and when 
Ihay wi be cleared? 

SHRI KAMAl. NATH: Th'l han. Mem-
ber has asked a specific question about 
enIriIonmentaI clearance and while talking 
m dams. I think he may be tailing about 
bast dearanca. These are two separate 
c:IearaIlCIt and, I have laid on the Table of 
the House, names of those projects which 
.. pending environmental clearance as 
MquasIed by the han. Member. 

SHRI VUAY NAVAL PATlL: I wanted 
ID know about irrigation proiects, wh8ther 
..... denlapmental projects pending 
daarallCIt. . 

3 
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Requisite environmental 
and· Action Plans are 
either awaited or have 
been received from the 
project authorities only 
rec:&1tJy . 

MR. SPEAKER: He is making a dis-
tinction between forest clearance and 
environmental clearance. Environmental 
clearance is somethi. • different from for-
est clearance. You have to understand 
that distinction. Now put your second 
supplementary . 

SHRI VLJAV NAVAL PATIL: How much 
time on an average is taken alter a project 
is received in the Ministry for giving the 
forest clearance, in between, and on oth-
ers also? 

SHRI KAMAL NATH: H all data are 
supplied complete in all respects, it does 
not take more than three months. But if 
the data comes in driblets then it takes 
time. So, if the data. is supplied, complete 
in all raspeds, it does not take more than 
three months. 

SHRI GANGADHARA SANIPALLI: I 
came to know that a time-bound pr0-
gramme has been fixed under the Forest 
Conservation Act, 1980. In our State, 
Andhra Pradesh, in the· Chief Minister's 
meeti. with the MPs, we were .nrlght-
ened that there are 11 cases wailing for 
forest clearance, out of which one is a 220 
KV transmission line which has been 
pending since 1986. I am not asking th8 
han. Minister for the reason for the delay 
in this specific case, but I wanted to know 
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broadly Whal .. the reasons for tis kind " 
of delays in general. _ 

SHRI KAMAL NAnt: He· is asking 
abcU fontst cIearanca again. His question 
is directed against delays in forest clear-
ance. Though this question is not spacl"1-
Cally on forest clearance, I ma, say thai 
thara are cases where .. have recaivad 
proposals complete in aI reapads which 
are cleared expeditiously. 1haIe are casas 
whara it has taken five, six or savan years 
because the maps are not there, the anvi-
IDflment management plan is not there or 
soma other vital information is not ttwa, 
which enables us to taka any decision. 
Now the Stale Governments have started 
sending us proper and complete informa-
tion and there should not be any delay if 
complete infermaIiDn is givan. 

SHRIMATI SUSEELA GOPAl..AN: No 
do~, the clearance for Kayamkulam 
Thermal Project has been pending for so 
many years. He has said that it is reo-
pened in July 1991. But the problem of 
Kanda is thai we are suffering from acute 
shortage 01 power. The par capita con-
sumption 01 aIadricily in KaraIa is 185 
una compared to 280 at the aU India 
IaveI. So, our position is bad and the 
anvinmmantaI clearance for Kayamkulam 
is pending. Poyamkutli HydaI proiact is 
denied. There are reasons of the denial. 
Slant Valley project was denied. Dr. 
M.G.K. Menon had said that if no new big 
pIOjact is cleared ~ 1990 Kerala will be 
in the dark and many of our projac:ts Ike 
this Kayamkulam Thermal Project and 
others are pending for want of emrirun-
manIaI clearance. This is going to harm . 
the future of KeraIa and the industrial 
dawaIapment of KeraIa in disairninIIUd. I 
w.tt to know when Karamkulam 11amaI 
PIOjad wit be given ...... . 

MR. SPEAKER: I is alf*llc ques-
Ian. ''''' have the rapIr ,au In8Y give, 
Dr ,.,.. can gIv. In WIling. 

" , 
SHRI KAIw. NAnt: I appKlale Ihe 

lion. Member's concern about It. 

KayamIcuI;n Thermal Power PIaject was 
rajac:Ied aarfiar; case .. closed down but 
it was reopelled in July 1991 on a rapra-
S8daIion ~ the Stale Gavemmant. • was 
also rajact8d. A team was sanI there 

"spacifically. I had spaciaIy sent a team to 
do a site vial and to __ the re-b:aIion 
posstililias. When .. talk of rajacIiori, I 
would like to maIr8 it clear to the han. 
M8mbar thai it is not a rajadion of the 
project but a rajedion of the sIa. The site 
ean be changed; the siIa can be moved 
and the site can be shiIad. So, the team 
had gone there and iI clef suggest thai for· 
disposal and reuse of fly ash and to sava 
the c:oasIaI bell for fishery deveIopmanI 
the thermal station sfIocM be _sIaIionad at 
the proposed fly ash disposal site. And 
V8IY racanlly, aImosI tan or fitaan days 
ago, I had discus.ed this issue with the 
EIectriciIy IInista' of KaraIa and I had 
asked him ID give us their concurrance for 
the shifting of the thermal station to the fly 
ash disposal area. TIler are yat to gat 
back to me on this. As soon as \hay gat . 
back tome, I C3\ only assure the hone 
Mambar thRJUgh you, Sir, that .. wi! give 
lop pripriIy lor this. We do understand the 
importance of this proiact. (irtem.pions). 

MR SPEAKER: He has agreed. to ,._,. 
SHRIMATI SUSEELA GOPALAN: Sir, 

the shifting of this ~ ID another area 
within the mmpIex wiU aaate more harm 
as that area is thicIdy populated. That 
means, you are denying this pmjad to 
Kerala(I~. 

SHRI KAUAI.. NAnt: Sir. I am looking 
into the maaar. • is .racaiving our allan-
lion. 

SHRl JASWAl« SN3H: Sir, iI is only 
about .... DIIIII8IIIIaI dIInIlC8 thai this 
qilaslion ..... lI,d ......... 
by the han ....... 1haI1I prajacIs .... 
bean cIeMId ... 83 PIaIa* .. ........ 
• !t ~~~~.r a maIItr 01 ......... Dr 
guessWliik-_"to how manr have not ...... 
sanctioMit .;.- it does rial ~ far-
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esIs. It. would be safe however to assume 
that on an average 200 such develOpment 
ralatad projacls are addressed to the 
Ministry for irs concurranca or cleaiance or 
whatever. I would like to know firslly.as 10 
how many projecIs have nat bean sanc-
tioned in the same period by the Ministry. 

Secondly, what special expertise, 
personnel or methodology does the MiRis-
try have to sit upon judgement of what is 
afeady projac:ted, prepared and decided 
upon either by an agency or by the State 
Government? Here there are things like , 
naval bases; there are things like fertiliser 
plants; there are things Ike thermal power 
projects, river valley projacls, irrigation 
projec:fs. Now, these are prepared in their 
own right by specialised agencies. There 
are alDmic power pIOjacIs. I would Ike to 
know from the MiniSlry whal special exper-
tise and manpower does it have to sit 
upon judgement of aU these diversity of 
projects and also how it decides, for ex-
ample, on atomic power projacls. The 
Minislry informed to me in a reply that it 
has no ability whatsoever •.•. (/ntem.plims) 

MR. SPEAKER: They do not decide 
about the technical asped of atomic en-
ergy. They decide about the environ-
mental aspec:t. 

SHRI JASWANT SINGH: They have 
informed me that so far as nuclear power 
projects or 8Io-.lIic power projects are 
concerned, they are not in a position - I 
have this in writing from the Ministry - to 
comment anythings because ttMfy do not 
know how to judge the issue at al. My 
point is this. Here is a Ministry which is 
entrusted with the powers 01 deciding upon 
a vast variety of subjects. What spacial 
powers, special abilities, technical or oIh-
erwise, and mar.,awer does it have to sit 
upon judgement .. 1his? 

SHRI KAMAL HATH: SIr. Iha han. 
Member should know thai this .MInIshy is a 

scienIiic Ynistry and it has a number of 
Appraisal committees, which consist of 
experts from various di"lines like water 
resources m~ eco-system man-
agement, agricultural scienc:es, forest 
ecology,civil, engineeri~, mining anginaar-
ing, chemical engineeq, social sciences 
etc. There are separate appraisal commit-
tees for thermal $lations; for industry, for 
mining, for hyde! power and separate 
appraisal commiUaes for such other proj-
eels. The preliminary scrutiny is being 
done by the respective technical division . 
The Ministry and the Division ilsel has 
multi disciplinary experts who interact regu-
larly with the project authorities. And the 
overall appraisal of the project is then 
done by these specially constituted Expert 
Appraisal Committees. It is nat that this 
Ministry does not have the expertise. It 
does have the expertise. It does have the 
specialists, It does have the scientists. ·It 
hae~rsand~hasfuewho~~m 
capability 10 examine the operalions. 

So far a the question of delay is 
concerned, I agree with the hon. Member 
thai there may have been certain delays. 
But from 1 st July 1991 onwards, it ha 
been my efforts 10 ask the State Govem-
ments or the project authorities, a the 
case may be, to send us information to 
enable us to take quick decision. A large 
number 01 decisions could not be taken 
because adequate data ware not available 
and if thai was available, a decision could 
be taken one way or the other. This has 
AOW started coming in. 

Now, we have also followed up a 
policy that where adequate information b. 
not there, we should rejac:t it psr Be, in-
stead of keeping it in the pending list. So. 
with these interactions which I have h.s 
with the State Governments- I had meet-
ings with the Environment Ministers, I have 
had meetings with the Chairman of the 
Slate PaIuIiDn Control Boards- the effort 
is to make praiac:t auIhorities environment 
QOnSCious and I think we are succeedi~ 
in •• 


